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Shrl Basumatari: I think only one
paper hag issued an appeal for colicct-
ing funds—Hindustan Times. What
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steps have been taken by the Govern-
ment so that other papers also issue
such appeals?

Shri Lal Bahadur Shastri: A number
of papers have issued appeais. As I
said in the beginning we have yet to
commence the work of collection in
right earnest.

Shrimati Savitri Nigam: I want to
know whether any idea has been given
as to what would be the nature of
expenditure from this fund and whe-

- ther the money collected will be
spent on the welfare of the children
and the education of the handicapped.

Mr. Speaker: That is a matter to
be decided by the committee.

Shri Bishwanath Roy: In  view of
the love and affection showed by the
general public to the late great
leader, may I know whether any
agency would be set up at the district
level so that ordinary peasants and
others . . . !

i

Mr. Speaker: That is a matter for
the committee.

— Late Prime Minister’'s Residence
1',

Shri Prakash Vir Shastrl:
Shri Vishram Prasad:
Shri Yashpal Singh:
Shri Jagdev Singh
Siddhanti:
Shri R. G. Dubey:
Shri P. Venkatasubbaiah:
Shri Rameshwar Tantia:
Shri Dhaon:
Shri B, P. Yadava:
Shri Bishanchander Seth:
Sbri Bagri:
Shri P. R. Chakravert::
Shri P. C. Borooah:
Shri A. S. Saigal:
Shri P. K, Deo: .
Shrl Vishwa Nath Pandey:
Shri Hari Vishnu Kamath:
Shri E. Madhusudan Rao:
Shri Kishem Pattnayak:
Shrimati Renuka Barkataki:
L Shri D. C, Sharma:
Wi!l the Prime Minister be pleased
to state whether Government . have
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any proposal under their active con-
sideration to convert the late I'Time
Minister’s “Teen Murti” residence in
New Delhi into a national memorial?

~ The Parliamentary Secretary to the
" Prime Minister (Shri Lalit Sen):
Government have decided = that the
Teen Murti House should be used
primarily for a Museum, with a
Library, dedicated to the memory
of Jawaharlalji. The Ministry of
Education would implement  these
proposals regarding the Museum and
Library as = Government project.
The Southern Wing of the House
would be utiliseq for the proposed
Personalin Museum. The Northern
Wing would be used for housing the
proposed Library; some of the
smaller rooms in the Northern Wing
might be ,used for putting up visit-
ing research scholars and lecturers.
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Shri Lalit Sen: I
answer this question.
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Shri Nath Pal: Does not the Prime
Minister think that it would have
been far better in reaching such a
decision that Government does not
act by issulng an executive flat as it
has done, that it does not act in a
partisan way but tries to consult pub-
lie opinion and takes Parliament into
confidence and, secondly, does he not
think that it would have been fitting
memorial to the late Prime Minister's
memory if the residence of the first
Prime Minister of free India conti-
nues to be the official residence of all
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Prime Ministers so that they derive
inspiration from the house, so that
they are conscious of the heavy and
great heritage they carry and become
inspired all the time they live in the
house? Has that aspect been taken
into consideration?

Mr. Speaker: No information has
been asked for.

Shri Nath Pai: The
whether that important aspect has
been taken into consideration. What
is the anawer to the first question?
Was public opinion consulted? Is it
not a question, Sir?

question is

Mr. Speaker: Whether public opi-
nion has been consulted; that is the
only question.

Shri Harl Vishnu Kamath:
Parliamentary opinion,

Even

Mr. Speaker: Order, order.

- Shri Lal Bahadur Shastri: Of course,

public opinion as such in no formal
way was consulted. But 1 have no
doubt--there may be some excep-
tions—that by and large it has been
generally welcomed. (Interruption).

Some Hon, Members: No, no.

Some Hon. Members: Yes.

Mr. Speaker: Order, order. It is not
proper for so many hon. Members to
say 5o loudly ‘yes' or ‘no’ in this
manner.

Shri Nath Pai: [s the decision final?

Mr. Speaker: We cannot decide that.

Shri Hari Vishou Xamath: Is it
open to review or reconsideration?

Several Hon. Members rose—

Mr. Speaker: Order, order. Hom

Members will kindly sit down.
Shri Nath Pai: Is the decision final?
Shry Lal Bahadur Bhastri: Yes.
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Mr. Speaker: The question is whe-
ther that aspect also has been comsi-

dered by the Government, namely,
that it would not be a bad precedent.
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ought not to be such excitement. I
allow a question, but nothing further.
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Shri P. R. Chakravertl: While tak-
ing the decision of setting up u na-
tional memorial, may I know whe-
ther the Government tock into ac-
count the historical  performance
whioh made the whole nation inspir-
ed and stirred to its depth and that
the only place which can claim
aliegiance and homage of the nation
is the residence of Shri Jawaharlal
Nehru in Allahatad and not the
Prime Minister's residence in Delhi?

8hri Lal Bahadur Shastri: Regard-
ing the Allahabad house, as I said,
of course, he has already decided
that it should be given to the nation.
So far 83 this house is concerned, al-
most his entire activities especially
during the last 18 years has been in
Delhi, and the Government did feel
that they must do something in re-
gard to this matter at the earliest
possible. We gave careful thought to
it. I think Government has taken
the right decision and we want to
stick to it.

Shri P. C. Borooah: May I know
whether it is a fact that our late
Prime Minister, Shri Jawaharlal
Nebru, the idol of our nation, attain-
ed his height of supremacy, glory
and greatness long before his occupa-
tion of the building at Teen Murti
Marg; also whether it was feit that this
age-old building of brick and mortar
was erected by foreign rulers for a
particular purpose?

Shri Lal Bahadur Shasti: 1 think
he has not leted his questi

Shrl P. C, Borooah: May I know
whether it is got a fact  that Shri
Jawaharlal Nehru, the idol of our
nation, hgs attained the supreme
height of glory end greatness long
before his occupation of the Tin
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Murti Marg residence and whether it
is not also a fact that if the age old
brick and mortar building erected
by the forecign rulers for a particular
purpose is used or utilized as a
memorial it will defeat that object?

Mr. Speaker: I could not follow it.

Shri Lal Bahadur Shastri: I could
follow the first part of the question.

Mr. Speaker: Whatever he has
followed he might answer. I could
not follow it.

Shri Lal Bahadur Shastri: About
the first part of the question, I would
like to say that the hon, Member is
hundreq per cent correct and I wish
all the members sitting here realise
the importance of what he has gtated

Sbri P, K. Deo: While urging that
the name of Pandit Jawaharlal
Nehru should be best commemorated
by wupholding the principles of
democracy which were so dear to him
instead of putting up a statue here
or maintaining a  building some-
where, in view of the shortage of
accommodation in Deihi may 1 know
whether Government is going to
Tevise its decision so that the build-
ing could be utilized for a better
purpose?

Mr, Speaker: Shri Kamath.

Shri P. K. Deo: Sir, he has not re-
plied to my question,

Mr. Speaker: When the hon. Prime
Minister says the final decision  has
been taken how can I ask him 1o
revise it?

Shri Harli Vishmg Kamath: Apart
from the considerations which have
been voiced by my colleague Shri
Nath Pai and other friends in the
House is it a fact that the security
organisation has also reporteq or
suggested that the late Prime Minis-
ter's house is better-suited from the
security point of view rather than
the present residence and, if so, whe-
ther this mmtter has been consider-
ed from that point of view also?
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Mr. Speaker: The Prime Minister
says a final decision has been taken

by the Government.

Shri Hari Vishnu Kamath: I want
to know whether this particular point
was also considered before taking a
decision.

Shri S. M. Banerjee: After Mr.
Sanyal’s murder, it should be shifted
from there.

Shrl Kapur Singh: Sir, you have
also stated that some other arrange-
ments should be made from the se-
curity point of view. (Interruptions)

Shri Lal Bahaduar Shastrl: Some
security arrangement perhaps is
necessary for the Prime Minister.

Shri Harl Vishnu Kamath: All ar-
rangements; not some,

Shri Lal Bahadur Shastri: I am
a much smaller man. Therefore, I am
not easily going to be . . .

Shri Harl Vishnu Kamath: But you
are the Prime Minister.

Mr. Speaker: Shri
Yadhav.

Shri Harl Vishau Kamath: Sir, he
has not answered my question. He
is answering it.

Ram Sewak

8hri Kapur Singh: How can the
Prime Minister of a country say that
he is a smaller man? (Interruptions)

oY gy Tg T, L.

Mr. Speaker: Will he kindly resume
his seat? 1 have already borne him
too much gg Feg & v Ky WA i 6N
v AW FEA ¢ W W
& wwa f e A ¥ oag vy §
at vowy qgr et Y W wifEd o
When an hon. Member or the Speaker
is speaking, others should sit down.
They should not continue to stand
or spesk. We cannot proceed in that
manner. Now Shri Ram  Sewak

Yadhav.
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Shri Barl Vishnu Kamath: Sir, the
Prime Minister was answering . my
question when he was interrupted by
some oiher Members.

M. Speaker: I do not think that
question arises when the Government
says that a final decision has been
taken.

Shri Hari Vishnu Kamath: [ want to
know whether that final decision has
been taken after considering this
aspect also.

Mr. Speaker: When they are not
going to revise their decision, whe-
ther they have taken this point into
consideration or not is not relevant.

Shri Hari Vishnu Kamath: They will
be forced to revise it.
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Shri Shivaji Rao S. Deshmukh:
Would the Government be pleased to
consider it, on compassionate and
humanitarian grounds—the first Prime
Minister of India is supposed to have
led eventful moments in this very
‘House—justifirble to convert Parlia-
ment House building as memorial to
ihe late Prime Minister and, if not
which considerationg are involved in
his residence being memorialised?

Mr. Speaker: Order, order; we are
very responsible persons being watch-
ed by the nation as a whole and, more
particularly, by the visitors that are
there. We should not indulge in
such questions that might be the sub-
ject of ridicule by others.

Shri Shivaji Rao 8.
May I plead with you.

Deshmukh:

Mr. Speaker: Order, order. Shrimati
Reddy.

Shrimati Yashoda Reddy: May
1 know from the hon. Prime Minister,
apart from the great love and
sentiment we attach to our late
Prime Minister and apart from the
fact that Shri Lal Bahadur Shastri
bas said that he is much smaller with
which we do not agree, whether it
was B correct precedent to have
made the official residence of
the Prime Minister a memorial, be-
cause tomarrow a, President or a
Prime Minister could say that he does
not want to stay in any official resi-
dence? Is this a correct precedent
and is there such a precedent any-
where in the worid that the official
residence of a Prime Minister has
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been made a natnonal memorial after
his death?

Mr. Speaker: Next q
Cuicutta-New Zemland Telex Service

"

+
[ Shri R. G, Dabey:
Shri Vishrim Prasad:
Shri Jashvant Mehta:

Will the Minister of Communiea-
tiong be pleased to state:

“150,

(a) whether it is a fact that Cal-
cutta has been linked with New Zea-~
land by telex service from 1st June,
1964; and

(b) whether a similar tele-com-
munication link would also be estab-
lished with Bombay and other im-
portant cities?

The Deputy Minister in the Depart-
ment of Commaunications (Shri Bha-
gavatl): (a) Yes, from 1st May, 1964.

(b) Internationa] Telex Services to
foreign countries, including New Zea~
land, operated by the Overseas Com-
municationg Service are glready avail-
able to subscribers at Bombay, Ahme_
dabad, Calcutta and New Delhi Subs-
cribers at Madras will also have simi-
lar facilities very shortly.

Shri R. G. Dubey: May I know the
expenditure involved in this project?

Shri Bhagavati: No extru expendi-
ture is involved in  this project
because this is merely an extension
of the Indo-British 8irect telex link
with New Zealand.
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